\222ITEMNO 113 ( MM COUR T NO 8 SECTI ON XV
SUPREMECOURTOFI NDI A
RECORDOFPROCEEDI NGS
VI LAPPEALNJs). 2681 CF2006
MS MHYCOMNSANTOBOTECH IND ALTD. Appel I ant (s)
VERSUS
THE STATEO- AP & ORS Respondent ( s)

(Wth appln(s) for nodification and i

nt ervention)

W THW P(C NO 306o0of 2006

(Wth appln.(s) for ex-parte stay and inplead nment as party respondent)

W P(C) NO 3 3 9 of 200 6

(Wth appln.(s) for ex-parte stay and inplead nent as party respondent and with
of fice report)

W P(C) NO 3 51 of 200 6

(Wth appln.(s) for ex-parte stay and inplead nent as party respondent and with
of fice report)

Date: 01/ 04/ 200 8 This Appeal was called on for hearing today.

CORAM: HONBLE MR JUSTI CETARUINCHAT TERJ EE

HONBL EMR JUSTI CEHARJ I

For Appell ant(s)

TSINGHBEDI

M. Subra moniu mPr a s a d, Adv.

For Respondent (s) M. R Venk atr a man i, Sr. Adv.
Ms. V.G Pr aga s am, S Joseph Aristotle &
M. Pr abu Rama s ubr amani an, Advs.
M. Sanjay R Hegde, Adv.
M. Rajesh Pr a s a d Singh, Adv.
Ms. D. Bha r athi Reddy, Adv.
M. A V. Ranga m Adv.
M. D. N Goburdhan, Adv.
M s. R evat hy Raghavan, Adv.
M . Abhi shek Chaudhary, Adv.
M.Anil Ku ma r Tandal e, Adv.
M. R N Keshwa ni, Adv.
M. SS PrabuRamasubr amani an, Adv.

Ms. Asha G Nair,

UPON heari ng counsel

Adv.
Ms. Abha R Shar

ma , Adv.

the Court nmde the follow ng

ORDER
List after 2 1 st
April, 2 0 0 8 .
(A.D. Shar m a) (Phool an Wati Arora)

Court Master Court Master



